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PUBLIC NOTICE

BEFORE THE REGISTRAR OF
COMPANIES, NEW DELHI
In the matter of Limited Liablity
Partnership Act, 2008, Rule 17 of
Limited Liablity Pa;ﬁ;]ershlp Rules, 2009

in the matter of
ALITECH INDIA LLP
(LLPIN: AAG-0875
having its Registered Office at
FG-1/87C, Vikas Puri,

New Dol -1 100 iy
Notice is hereby given to the general public
that ALITECH INDIA LLP proposes fo shift its
registered office from “National Capital
Territory of Delhi” fo the "State of Uttar
Pradesh” within the jurisdiction of "ROC,
Kanpur, Uttar Pradesh”.
Any person whose interest is fikely to be
affected by the proposed change of the
registered office of the LLP may deliver either
on MCA-21 Portal on (www.mca.gov.in) by
filling investor complaint form or cause to be
delivered or send by registered post of his / her
objections supported by an affidavit stating the
histher interest and grounds of oppositions to
the Registrar of Companies, NCT of Delhi at
4th Floor, IFCI Tower, 61, Nehru Place, New
Dethi - 110019 within Twenty One days from
the date of publications of this notice with a
copy to the LLP at its Registered Office at the
address ned below -

i FG-1/87C, Vikas Puri New Dethi -110018
i & On Behalf of the Applicant:
4 ALITECH INDIA LLP
: AMIT KHERA
CS| Date : 14.02.2020 Nai
= imJ Place : New Delhi Designated Pariner
ed
g /
g | SCHEDULE Hl
,J,} “FORM Bu
A PUBLIC ANNOUNCEMENT

—

Regulation 33 of the SEBI
Financial Results are aval
onthe Company websites (www.fesltd.com).

Place : Noida
Date: Feb 13, 2020

The above is an extract of the detailed fomat of Quzr=rwiemua
(Listing and Other Disclosure
ilable on the Stock Exchange websiss o

(Regulation 12 of the Insolvency and Bankruptcy

49 Liquidation Process) Regulations,2016, e 1
FOR THE ATTENTION OF THE STAKEHOLDERS OF :- STAR MINERAL RESOURCES PRIVATE LIMITED'
49 1|Name of the Corporate Debtor STAR MINERAL RESOURCES PRIVATE LIMITED
2| Date of Incorporation of corporate debtor |15-09-2005
3 | Authority under which corporate debtor [REGISTRAR OF COMPANIES,
00 is incorporated / registered DELHI & HARYANA
48 4 |Corporate Identity No. / Limited Liability {U14102DL2005PTC140753

Identification No. of corporate debtor

o

Address of the registered office &
principal office (if any) of corporate debtor

B — 223, First Floor, Chhattarpur Enclave, Phase
— II, South West Delhi 110074

GENESIS FlE#\NCE

Regd off: 4 MMTC/STC MARKET,
opalbishtgfci@gmail.com | Websis:

Particulars

6 | Date Of Closure Of Insolvency 10-02-2020 As per order pronounced by
Hon'ble NCLT
7 |Liquidation Commencement 10-02-2020
8{Name, Address, Email Address, [NARESH KUMAR BANSAL
Telephone Number And The Registration [KD-138, FIRST FLOOR, PITAMPURA,
Number Of TheLiquidator DELHI - 110034,
adv.naresh@gmail.com
011-46019763, 9810157418
|BBI/IPA-002/IP-N00486/2017-18/11448
9 |Last Date For Submission Of Claims  [10-03-2020

Total Income from Operations

| Met Profit / (Loss) for the period (before Tax,
| Exceptional and/or Extraordinary items)

mentioned againstitem 8.

Exceptional and/ or Extraordinary items)

Met Profit / (Loss) for the period before Tax (after

Exceptional and/or Extraordinary items)

Net Profit / (Loss) for the period after Tax (after

NEW DELHI

Total Comprehensive Income for the period

[Comprising Profit / (Loss) for the period (after =2
and other Comprehensive Income (after tax)]

Notice is hereby given that the Hon’ble National Company Law TribunalNEWDELHI

BENCH,COURT-IlIhas ordered the commencement of liquidation of the STAR MINERAL
RESOURCES PVT. LTD. on 10"FEB, 2020.
The stakeholders of [STAR MINERAL RESOURCES PRIVTAE LIMITED] are hereby called upon
to submit a proof of their claims, on or before [ 10-03-2020 ], to the liquidator at the address

The financial creditors shall submit their proof of claims by electronic means only. All other|
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: NARESH KUMAR BANSAL

Date and Place: 14-02-2020 ,

|

)

Equity Share Capital

2018-19)

Reserves (excluding Revaluation Reserve) as shown
in the Audited Balance Sheet of Financial Year

SURYA INDIA LIMITED
Regd. Office: B-1/H-3, Mohan Co-operative industrial Estate, Mathura Road, New [)¢(hi-<44
CIN: L74899DL1985PLC019991; Email: cs@haldiram.com; website: www.suryaindiaftd.com

alo
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continuing and discontinued operatioast .

e
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MARKTESH TRADING LIMITED i 114034020
REGD. OFFICE : 612, DEVIKA TOWER, &, NEHRU PLACE, NEW DELHI-110019 & faet
'GIN : L51909DL2005PLC135119
E-mail : shriharshraiudn@gmail.com. TellFax: +91-11-26219944 /
Statement of Unaudited Fin Results for the 3cd. Qir. & 9 Months ended 31st December. 2019
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